
The posting orders of al/the prom qtees shall be issued 
separately. 

By order. 

Note: - 

HIGH COURT OF JAM MU AND KASHMIR AND LADAKH 
(Office of Registrar General at Srinagar) 

* ** 

ORDER 

No. 1028 of 202 uRGING Dated:- 29-10-202 1  

Consequent upon the approval of Hon'ble the Chief Justice 

to the recommendations of the Hon'bIe Committee for Appointment 

and Promotion of Officials/Officers of the High Court Staff, the 

following promotions in different cadres of the High Court staff are 

hereby effected: 

1) Shri Shohji B hat, Section Officer, is temporarily promoted as 

Assistant Registrar-Il in pay Level-8 (4 7600-151100), against 

the available vacancy. 

2) Shri lmtiyaz Ahmad Dar, Court Officer is temporarily promoted 

as Section Officer in pay Level-7 (44900.142400) ojui: ti; 

post fallen vacant due to promotion of Shri Shahji Bhc as 

Assistant Registrar-Il. 

3) Shri Ghulam Qadir Rather, Head Assistant, is temporarily 

promoted as Court Officer in pay Level — 6E (35900-113500) 

against the post fallen vacant due to promotion of 

Shri lmtiyaz Ahmad Dar as Section Officer. 

4) Shri Ashaq Hussain Shah, Senior Assistant, is temporarily 

promoted as Head Assistants in pay Level GB (35600-112800) 

against the post fallen vacant due to promotion of 

Shri Ghulam Qadir Rather as Court Officer. 

(Jawed Ahm€d) 
Registrar General 

No: 46196-211 of 2O2JJRG/NG  Dated: 29-10-2021  
Copy to: 

1. Principal Secretary to Hon'ble the Chief Justice, High Court of J&K and Ladakh, Srinagar 

2. Secretary to Hon'ble Mr. Justice • . _.. .........--...-
for information of His Lordship. 

3. Registrar Vigilance, High Court ofi&K and Ladakh, Srinagar 

4. Registrar Rules, High court Main Wing, Srinagar 

5. Registrar Computers, High Court of i&K arid Ladakh, Srinagar 

6. Director J&K Judicial Academy, Srinagar 
7. Registrar Judicial, High Court Wing, Jammu/Srinagar 



13. Order file. 

Registrar Gpefi 

8. Director Finance, High Court Main wing, Srinagar 

....for information. 

CPC, e-Courts, High Court of J&K and Ladakh, Srinagar for uploading the same on the official 

website of the High Court of J&K. 

1.0. Accounts Officer, High Court Wing, Srinagar/Jammu 

11. In-Charge Librarian, High Court Wing, Jammu/Srinagar for keeping the record of the same. 

12. S/Shri	  

for compliance. 
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